aged...

-

service and presently working as Qﬁﬂ,&h\ﬂi_

years, belonging to BA\&)L

?eartlliiﬂ IEIRES S IR EREAR LR R L)

AppizidvedsEan

MnnendnaKmen.Sing hsondaugttersire of . Doknak rasad ©imah
lo kv, Bagombly, Paima

LR RN

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

{Assets In joint name indicating the extent of joint ownership will alse have to be
given)
Sr. | Description el | Spouse | Dependant-1 | Dependsnt-X | Dependant-3 |
s | Nome(S) Name Name Etc. Kame |
1) 5 J
e X5, | 10,000 1 N \5 W
{il} | Deposits In - o ) ’
e ‘Eaﬁiﬁg;‘F!nﬁmiaiﬁO’S"Of"m)- 2,00;000 | Nk |——Natk
Institutions And | 3,00,000
Mon-Banking -
Financial 14,5000
Companies
{iﬁ) am @3; : il ‘| \ N 5 a
| Debentures and N N NaA Nk
Shares In f
companies
{lv} | Other clal | i i s N
. il g lﬂﬁ&mggﬁ?ﬁ:} o 3.-0.13},"515\3 10,000 NM M
NSS, Postal
 Savings, LIC
] = | 8] e
(v} | Motor Vehicles | \, = T Nk
 (detalls of Nk Nk NaA
1 Iﬂaké,r 'E’ECJ
[y [Jeweliery (give  [oiold- 30 g Grold- SO 9= e oo
| details of LE i Ml N2A
welght and 1,590,000 |2 /50,000
value) S itver~ 0o
—& o0
{vii} | Other assets, Nl Mol . N N
| such as values
of claims /
interests ®; _
Hote: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books In the cese of non listed
companies should be given,
* Dependant here means a person substantially dependent on the income of the
amployes,




petailz of Imin

also have to be nd| Icated]

[Note: Properties in }ulnt awnemmp indicating the extent of joint ownership will

8r.

“Description

 Spouse

Dependarnt=1

amalS] Hame

| Dependant-Z

Mame

| mmmsmt-x

Ete. N

Ha,
(i}

a&.gﬂcuitural: Land

- Location{s)

« Survey number(s)

- Extent {Total
measuremeant)
-Current market valug

14 Kartiy
o}
Wi

-

NoL

S, 00,00

[+

LTS

(1)

Nof-Agricultural Land
- Locatlon(s)

- Suryey number(s)

- Extent (Total
measurement)
=Current market value

ok | Nl

Nk

(i}

Buildings {Cﬁmnﬁﬁrﬁiai
| and residential)

KY
Location(s}
- Survey fdoor
number(s)
- Extent (Total
measurement)

Mmbcu{ |

Bloel Py

lop|S& AT
15

5D, 0VD

- Current market
value

i

(W)

Houses / Apartments,
ate.

~ Location(s)

- Survey fdoor

numbar(s)

- Extent (Total

measurement)

- Current nﬂ'aark'e't

| value

N

(v)

Others {su::h as

N

(2}

interest in property)

Uk

1 give herein below the details of my fiabilities / overdues 1o public financial

institutions and government dues:-

[Mote 1 Please glve separate details for each item)
[ Sr. | Description Hame & addross of Bank / | Amount outstanding as |
ﬂn‘ HM“m‘ Iﬂ!‘ﬁmﬂﬁﬂﬂiﬁﬂ u" O ciiamee AR R SR
. Department (s}
{2) | (i) Loans from Ba Banks o8 Nl
i (i1} Loans from rom financlal
|institutions ok N L
(iii) Government Dues:
(&) dues to departments
| dealing with government
accammodation Nad WA
(b) dues to departments
dealing with supply of
water Nk N
{c) dues to departments
dealing with supply of NA A
electricity




{d) dues to departments
dealling with telephones

Nk

(e} dues to departments

dealing with government

transport (Including
aircraft and helicopters)

{F) Other dues, If any

N

(b)

(6) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Glve also Permanent
Accol umber (PAN]]

Q031-922
a4y = oo

TEL PS BAGHF

(i Weaim Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed.]

NaA

NeA

{ill} Sales Tax [Only in
case of proprietary
business] :

N

: (iv) Property Tax

L+

GPF/CPF/PRAN Mo,
Gender -

Date of Birth e 0

PTS /BLA -1291

[™ ]

(M/F}

12

t

(1196 ]

(OD/MMYYYYY)

Class/Group - gt

Cadre

| aerc)

Harne District i=

Place: ..

B.5.5.- Bihar Secretarlat Service gic.)

Bhoga) pun_

“ [Besistent,Bivan. Wudromn Sabha Patna |

{Eull Name &.g. B.AS.-Blhar Administeative Service,

I heraby declare that the above details are tmve to the best of my
knowledge and belief,

Latma

4RETTIdav AR EIRRIIRET

Signature ... 0N A

.m:Eu}anug—n(-\- -- [ -- E ....... nE

Name of Employee: ﬁmﬂ\’\mw’\“’“@h S

Designation:.,

Pesisgtean

Department:. Bihan.. LW\‘JVE (\ﬂa&&mbl)' ,Mf“fw\

Please sign each page of the declaration. Asset declaration form
must ba in A4 size white paper with computer typed (single side)

in prescribed format.




